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ASHOK KUuMAR GUPTA

AKASH JPEETF

: PSR R At ety SONfdaughterfwife of Lol e simantans SARNE
: ! ' | Ve laN&
T W L. wese yEBPS, belonging to B;thVrc{thabhaSachl valoy
service and presently working as P..RQ.

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Datails of movable assets '
{Assets In joint name indicating the extent of joint ownership will also have to be
given)

[ Sr. “Description T sen Spouse | Dependant-1 | Dependant-2 | Depen dant-3 |
H;h e : Name(S) Name_ _Name | Etc Name
M 70,000/{ 25000/

(i} g:mﬁgwal 2/81,660/¢,70,2 lo/,
institutions And | (A%1%) | (5g1)
Non-Banking |/ 9799323/

Financial (HDFc R
Companies 1, 40,715]]
5 (581) 5

{ily | Bonds, | |
Debenturas ar . !

Shares in i Nil
companies

(iv) | Other financial ||,25,00090,000
lgtsifuﬂm% (Mutusd (Lic)
Savings, LIC |4, 500 0|70700°
Policies, etc Teatlan o7

{v) | Motor Vehicles '
{details of Ni | Nil
make, etc.)

(vi) m’ﬁ:’; (ghve: 1150 g god 5 50 G o
weightand |1 diamond|790 9™ 5
value) ning - [ 4famen N

|l
: neckla

(vil) | Other assets ' FA3
such as valués & t% § 5
of claims / ey WA LT ey
interests 10 Lokins

market value in Stock

Note: Value of Bonds / shares / Debentures as per the latest
the case of non listed

Exchange In respect of listed companies and as per books in
companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
e
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Details of Immovable assets
[Mote: Properties in joint ownership indlcating the extent of joint ownership will
also have to be indicated]

"I
L_No.

Desgeription

Self

Spouse | Dependant-1

(M)

Agricultural Land

- Location(s}

= Survey number(s)
- Extent (Total
measurement)
-Current market value

Nr’!

4 kathsg
p enental

|__MName | Naeme | Etc Name _

Dependant-3 |
e

(1

Non-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement}
-Current market value

N |

Paseanted

2 Ketha
7 Alu

(il

Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s}

- Extent (Total

measurement)
- Current market
value

sld
Howuat

In UnsH
Pedlia

(HVE)

pholtad
old Heuiq| (HUF)

PM#

Houat

(iv)

Houses / Apartments,
!tC-

= Location(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

Nil

N

(v)

Others (such as

Nil

Nil

(2)

interest in property)

1 give herein below the details of my fiabilitles / overdues to public financial
institutions and government dues:-
[Note ; Please give separate details for each item)

Sr. Description Hame & sddress of Bank / Amount sutstanding &5
No. Finsncial Institutions(s) / BIF Lo Coansuvnibbin it
: Department (&)
{a) | (i) Loans from Banks Nl
(i) Loans from financial SE ]
institutions ‘
(1it) Government Dues:
(a) dues to departments i
dealing with government Nt
i
(b) dues to departments
dealing with supply of Ni|
| water
(c) dues to departments
dealing with supply of |
3 electricity Ni

e




(d) dues to departments
: with telephones

NiJ

(¢) dues to departments
dealing with government
transport (inciuding

aircraft apd helicopters)

NiJ

(f) Other dues, If any

Ni

(b)

(i) Income Tax including
surcharge [Alsa indicate
the assessment year upto
which Income Tax Return
filed. Give alsg Permanent

BBRPA2337TM

er (PAN)]
(i) Wealth Tax [Also
Indicate the assessment N
year upto which Wealth
Tax return filed. ]
(Hiy Sales Tax [Only in i
case of proprietary N
| business]
(iv) Property Tax Nil
C.  Personal Detajl
GPF/CPF/PRAN No, :- 1101470 28 2929
Gender - (M/F)
Date of Birth i 2 ~Tol5 1219 19 o | womwwm
Cla ! -
55/Group B o
Cadre N | Bihoa vidihar Sabha, Patna |
(Full Name e.g. B.A.S.-Bihar Administrative Service,
8.5.5.- Bihar Secretarlat Service etc.)
Home District b Be%sw'
I hereby Murath&tmamdmﬂlnu'mmﬂubaﬂc!m
knowledge and belief.
Signature vaiane
Namegfmp‘lwaﬁ -uﬁ.ﬁﬁ-u --------- uE’F
Place:.. Al = A i Designation:....... PR‘O ............... FissaTaseseantares
Date:,.06:02-2023 BIHAR_ VIDHAN SABHA, PATNA

Note:

Department:. 2. 10N LTS

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.
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